THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:15 AM to 1:00 PM
2:00 PM to 4:15 PM
[ For Friday,16th February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]
BEFORE:
JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/8750/2019 HOUSING AND URBAN DEVELOPMENT  MR. A C SARMA GA, ASSAM
CORPORATION LTD. (HUDCO) MR G BHARADWA)]
Versus MR B DEORI
THE STATE OF ASSAM AND 7 ORS.
2 CRP(10)/39/2022 DIPJYOTI SAHARIA AND ANR MR. T ISLAM MR. R DE (r-6)
Versus MR. D MAZUMDAR
PURABI MEDHI AND 5 ORS MS K DAS
3 CRP(10)/40/2022 DIPJYOTI SAHARIA AND ANR MR. T ISLAM MR. R DE (r-6)
Versus MR. D MAZUMDAR
MANORAMA MEDHI AND 5 ORS MS K DAS
4 WP(C)/1840/2022 MIRZA NEWA) SHARIF MR. A SATTAR SC, EC
Versus MR H K BARUAH GA, ASSAM
THE STATE OF ASSAM AND 4 ORS MR. M U MAHMUD (r-4)

MRS. M SAIKIA (r-4)
MR S H MAHMUD (r-4)

MR S ISLAM (r-4)
WP(C)/3680/2022 SHILPI CHAKROBORTY MR. M DUTTA SC, AG (A AND E)
Versus MS S DEV GA, ASSAM
THE UNION OF INDIA AND 5 ORS MR. K K PARASAR
ASSTT.S.G.I.

LEAVE NOTE OF ADVOCATES FOR 16/02/2024
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MRS N BARUAH 27-01-2024 To  15-03-2024
MR. R K BHATRA 01-02-2024 To 16-02-2024
MR ] CHOPRA 10-02-2024 To 17-02-2024
MR. V K CHOPRA 10-02-2024 To 17-02-2024
MR. H L MAURYA 05-02-2024 To  31-03-2024
MR D K DAS 09-02-2024 To 16-02-2024
MR. M HUSSAIN 07-02-2024 To  05-03-2024
MS SUPRIYA DASGUPTA 12-02-2024 To  20-02-2024
MS.SHOMA DASGUPTA 12-02-2024 To  20-02-2024
MR. L C DEY 09-02-2024 To 21-02-2024
MR ] C BORAH 08-02-2024 To  26-02-2024
MR. S KATAKI 12-02-2024 To 17-02-2024
MR. R KD CHOUDHURY 12-02-2024 To  17-02-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010287592019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010039742022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010039752022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010049092022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010105602022

MR. R KAGARWALA
MR. A DAS

MR B K SINGH

MS. B S GOYAL

MR. A ] HAZARIKA
MR. D K CHOMAL
MS. D GHOSH

MR. M H RAJBARBHUIYAN
MR. ) P SHARMA
MR. K K PARASAR
MR D K DEY

MR.A K SHARMA

MR D C K HAZARIKA
MD. A ] ATIA

MRS. B GOGOI

MR. A R SIKDAR
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16-02-2024
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23-02-2024
20-02-2024
20-02-2024
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16-02-2024
05-03-2024
19-02-2024
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25-02-2024
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15-03-2024
17-02-2024
17-02-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00 PMto 4:15 PM

[ For Friday,16th February 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 Crl.L.P./24/2014 AMAR JYOTI BORA, MR.P K DAS PP, ASSAM
Versus MRN ] DAS
THE STATE OF ASSAM and ANR, MR.A CHOUDHURY
MR.R ALI
MR. D BORA

MR.A | RAJKHOWA

2 WP(C)/3877/2018 SMTI. DULUMANI DAS MR A D CHOUDHURY SC, HIGHER EDU
Versus MR. T CHAKRABORTY
THE STATE OF ASSAM AND 4 ORS. MR. D CHOUDHURY
MR. P DUTTA
3 WP(C)/5196/2022 KARTICK SAIKIA AND 2 ORS. MR. T | MAHANTA GA, ASSAM
Versus MR. A BORUA
THE STATE OF WEST BENGAL AND 2
ORS.
4  WP(C)/4202/2023 R. K. TAMPHA SANA MR G N SAHEWALLA SC, HIGHER EDU
Versus MD ASLAM MR S DUTTA (r-6,7,8)
THE STATE OF ASSAM AND 9 ORS. MR M SAHEWALLA MS S MOCHAHARI (r-6,7,8)
MR H K SARMA MR. S DUTTA (r-6,7,8)

5 WP(C)/6723/2023

BISWAJIT YADAV
Versus

MR. T ] MAHANTA
MR D MAHANTA

SC, HIGHER EDU
MR. R P SARMAH (R-3,4,5)

THE STATE OF ASSAM AND 6 ORS MR M R ADHIKARI (R-3,4,5)

MS M BORAH (R-3,4,5)

LEAVE NOTE OF ADVOCATES FOR 16/02/2024

1) MRS N BARUAH 27-01-2024 To  15-03-2024
2) MR. R K BHATRA 01-02-2024 To 16-02-2024
3) MR ] CHOPRA 10-02-2024 To 17-02-2024
4) MR. V K CHOPRA 10-02-2024 To 17-02-2024
5) MR. H L MAURYA 05-02-2024 To  31-03-2024
6) MR D K DAS 09-02-2024 To 16-02-2024
7) MR. M HUSSAIN 07-02-2024 To  05-03-2024
8) MS SUPRIYA DASGUPTA 12-02-2024 To  20-02-2024
9) MS.SHOMA DASGUPTA 12-02-2024 To  20-02-2024
10) MR. L C DEY 09-02-2024 To 21-02-2024
11) MR ] C BORAH 08-02-2024 To  26-02-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010010252014
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010126752018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010155292022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010154762023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010259272023

MR. S KATAKI

MR. R KD CHOUDHURY
MR. R K AGARWALA
MR. A DAS

MR B K SINGH

MS. B S GOYAL

MR. A ] HAZARIKA

MR. D K CHOMAL

MS. D GHOSH

MR. M H RAJBARBHUIYAN
MR. ] P SHARMA

MR. K K PARASAR

MR D K DEY

MR.A K SHARMA

MR D C K HAZARIKA
MD. A ] ATIA

MRS. B GOGOI

MR. A R SIKDAR
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